FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s RISSALA DECOR PRIVATE

LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

M/s Rissala Decor Private Limited

Date of incorporation of corporate
debtor

12/05/2010

Authority under which corporate
debtor is incorporated / registered

ROC Delhi

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U15400HR2010PTC040521

Address of the registered office
and principal office (if any) of
corporate debtor

Registered office address: 537/1 Khera Devat Road,
Gurgaon, Haryana, India, 122001

Insolvency commencement date in
respect of corporate debtor

12/09/2024

Estimated date of closure of
insolvency resolution process

11/03/2025

Name and registration number of
the insolvency professional acting
as interim resolution professional

Mr. Sandeep Chandna
IBBI Regd. No:
2018/11237

IBBI/IPA-002/IP-N00447/2017-

Address and e-mail of the interim
resolution professional, as
registered with the Board

IRP’s Address: H. No.23, GF,A Block, South City 2,
Sector 49, Sohna Road ,Gurgaon,Haryana ,122018
Email Id: cssandeep@live.in

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

Correspondence Address: 109, First Floor, Surya
Kiran Building, 19, Kasturba Gandhi Marg, New Delhi
— 110001

Correspondence Email Id: cirp.rissala@gmail.com

11.

Last date for submission of claims

26/09/2024

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not applicable

13.

Names of Insolvency
Professionals identified to act as
Authorised Representative  of
creditors in a class (Three names
for each class)

Not applicable

14.

(a) Relevant Forms and

(b) Details of authorized
representatives are available
at:

(a) Relevant Forms are available at:
https://ibbi.gov.in/downloadform.html
(b) Not applicable.




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s Rissala Décor
Private Limited on 12th September, 2024.

The creditors of M/s Rissala Décor Private Limited, are hereby called upon to submit their
claims with proof on or before 26th September, 2024 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class [specify class] in Form CA.
Not applicable.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Mr. Sandeep Chandna
Interim Resolution Professional
IBBI/IPA-002/TP-N00447/2017-2018/11237
Authorization for Assignment valid till 09/01/2025
Date: 13/09/2024
Place: Delhi
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FINANCIAL EXPRESS

Certificate given below:

Lost and Found
Ajay Textiles LLP, Registered Office at M-99 S/F Greater Kailash I, New Delhi 110048
and Having Permanent Account No.(s) ABDFA8974H have Lost my Share Certificate
of Bazel International Limited in the name of Ajay Textiles Limited. Details of Share

Company Folio No. Of Security Distinctive
Name No. Securities | Certificate Nos.

Bazel International 148 9400 334 59701 69100
Ltd.

Bazel International 148 18800 544 575901 594700
Ltd.

PUBLIC NOTICE

Motica is hareby given that the Cerificate(s) for tha under mentioned Eouily Shares of
HAMA HOLDIMGS Limited, Regd. Office: The Gallers, OLF Mayur Vikar, Unit ko, 236 &
F3T7, #ndd Floor, Mayur Vihar Flace, Noida Link Boad, Mayur Vihar Phass | Exin, Daelhi
110081, Corporate Offica: Block-C, Sector 45, Gurugram, Hanyana- 122 003, have been
ioat f misplaced and the holden(a) ! purchasang} of the sald Equity Shares have applled to
thi Company foEsue duplicate Share Coertifcabe(sh Any pesson who has aclaim in respect
of the said Shares should lodge the same with the Company at its Corporate Ofice within 15
cays fram thig date etse the Cormpany will procead to ssue duplicate ceificate(s) Lo the
aforesaid appdicants without any further intimation

Falio Mame of Mool | Distinctive Nos., Certificate Nos.,
Mo, EEEhc_r_lg_E_r Shares |
| From _Te | From To
SPP SHIAM SUNDER| 109 108615 108723 20824 | 2925
DO02B42 | SINGHAL

Phase | Exin, Delhi 110081
DCata: 13-00-2024

Mame and RegeEbered OMce address of Company: SRF LTO, The Gaferia, DLF Mayur
Vihar, Linif Mo 238 & 237, 2nd Floor, Mayur Vihar Place, Noida Link Boad, Mayw Vihar

SHIAM SUNDER SINGHAL

"IMPORTANT"

PUBLIC NOTICE

Motice Is hereby given that the Cenlificatals ) for the under mentioned Equity Shares of
SRF Limited, Regd, Office: The Gallera, DLF Mayur Vibar, Unlf Mo, 236 & 237, 2nd
Flocs, Mayur Vihar Placs, Moida Link Road, Mayur Vihar Phaga | Exln, Dhilhi 110021,
Corporate Office: Block-C, Sector 45, Guregram, Haryana- 122 003, have besn lost |
misplaced and the holders) / purchaser]s) of the sald Equity Shares have applisd o
the Company o issue duplicate Share Certificate(s), Any person who has a claim in
respect of the said Shares should lodge the same with the Company at its Carporate
Office within 15 days from this date else the Company will proceed to Bsue duplicate
carfificate]s) o the atoresaid applicants withoul amy furihaer nlimation

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,

~1O ~OITp Folio Mamea of Mo of Distinctive Mos, Cartificate Mos.
associations or individuals Mo, Shareholder Shares |
advertising in its newspapers Erom To From To
or Publications. We therefore SRF | SHIAM SUNDER| 520 | 17885722 | 17886291 | 411448 | 411450
recommend that readers 0113953 | SINGHAL IR N
make necessary inquiries 570 | 25008064 | 25006082 | 56048 | SB0545
before sending any monies 4360 | 295624786 | 205620145) 1133037
or entering into any |

agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Mame and Roegistered Ofice address of Company! SRF LTD., The Galleria, DLF
Mayur Vikar, Unit Mo, 236 & 237, 2nd Floor, Mayur Yihar Placs, Noida Link Road,
Mayur Vihar Phase | Extn, Dethi 119091

Duate; 13-00-2024 SHIAM SUNDER 5INGHAL

indiaShelter INDIA SHELTER FINANCE CORPORATION LTD.
= Home Loans Registered Office: Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002.
Branch Office: Shop No.6, Upper Ground Floor, C.R. Mall, Church Road, Ram Nagar Colony, Agra 282002,

"Form No. INC-25A"

Conversion of Public Company into a
Private Company

Before the Regional Director, Ministry of
Corporate Affairs, Northern Region,
New Delhi
In the matter of the Section 14 of the Companies
Act, 2013 and Rule 41 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of
PRIMA COMMUNICATIONS
LIMITED
(CIN: U65999DL1982PLC374644)

having its Registered Office at 20,
Engineers Enclave, 2nd Floor, Harsh Vihar
Crossing, Pitampura, New Delhi-110034
........ Applicant

NOTICE is hereby given to the General Public
that the Company is intending to make an
application to the Central Government under
Section 14 of the Companies Act, 2013 read
with aforesaid rules and is desirous of
Converting itself into a Private Limited
company in terms of the special resolution
passed at the Extra Ordinary General Meeting
held on 12th August, 2024 to enable the
company to give effect for such conversion.

Any person whose interest is likely to be
affected by the proposed change / status of the
company, may deliver or cause to be delivered
or send by registered post of his objections
supported by an affidavit stating the nature of
his / her interest and grounds of  opposition to
the concerned Regional Director, Northern
Region, Ministry of Corporate Affairs, B-2
Wing, 2nd Floor, Paryavaran Bhawan, CGO
Complex, New Delhi-110003 within Fourteen
days from the date of publication of this notice
with a copy to the applicant company at its

Registered Office address mentioned below :-
20, Engineers Enclave, 2nd Floor, Harsh
Vihar Crossing, Pitampura, New Delhi-110034
For & on behalf of Applicant
PRIMA COMMUNICATIONS LIMITED
Sd/-
UTTAM KUMAR LODHA
(DIRECTOR)
DIN: 07400920
Date : 13.09.2024 | Place : New Delhi

Farm no. 3
[Sen Regulabion15 (13{a)]16[{3)
DEBTS RECOVERY TRIBUMNAL-I
CHAMDIGARH (DRT 2)
1=t Floor 5010 33-14-5 Sactor-1T &, Chandigarh
iAdditional space allotbed on 3rd & 4th Floor alse)
Casa Moo QAS2I2024

Bummans under sub-section (4) of section 19 of

the Act, read with sub-rule [24] of rule 5 of the

Debt Recovery Tribumal (Procedur] Rules, 1993,

BXIS BANK vs
MR. VIRENDER KUMAR

Ta,

1 Mr. Virender Kumar Progrietor of MG Shiv
Bhakti Global Pid Moo 1, Malema Foad,
Dpposie Maferna Willage, Sedar §1, B4 Pass
Highway, Ealabhgart Fandabad Hasyang -
129004, Alsa AE- Hpuse Mo 1811, Seclor B4,
Imt Gale, Baksbhgath, Farcishad Harvana

1HI00L
SUMMONS

WHEREAS, OAMINHZ4 was Bsied before

Hon'bda Presiding OficerRegistrar on S6002024,

WWHEREAS fis Hon'bla Tribunal is pleesed 4o issus

summans’ nobee on the sakl Applcation under

gaction 1504} of the Act (0A) Hed agais you for
regovany of debls of Rs, 15248748, 06- {appication
alorg with copias of documends als. annexed).

Ir accondanca with sub-sachon (4) of sechon 19 of

fhe A, yow B dofiendants arg dinechid a8 under.

(] 1o show caas wilhin Ihidy days o e sayice of
summors as boowhy relisf prayed for should naf
be pranted;

(i) o disdose particuiars of properfes o assals
Olbu than proporles and a&hets specilad By tha
applie=nt under senal number 38 of fhe onginal
applicston;

(i} you are resirened fom daakng with ar disposing
ol ‘securad asbals of such olher assels and
properies disclosed undes Senal rumber 28
of the orignal appdcation, pending hearng and
dispes of the spplicston for attechment of
propares,;
wau shall nol ransiar by way of saks, Hass o
ptheraise, escept in the srdrany course af his
business any of e Assets over which sacuriby
imarest is cregled and’ or ofer assals and
properies spacliod of declosed under senal
number 34 of the ongnal apphcation withaul the
pripe appraval of the Tribunal;

yaou shall be lisbls o eccount far e saks

procsads raaksad by sak of sepuned: assals

Of gl pssels and properties In e ordnary

pourse of business and depast such sak

procesds in the eccount maintained with the
bank or frandal neblidions holding saturily
iriliiresd cer Such assels

You ame also direcied bo filn e witlen slalemest

with a copy thereaf famished % the applicant and

to Bppaar before Regisbrar on 250170024 =t 10:30

AM, failing which the applicaton shal ba heard and

decided i your sbsence

Given under my hand and tha sea of tes Tobunalon

tras diate: OTIG2024,

Signature af the Autharised

1)

v

b iS50 SUMMans,

GRIHUM HOUSING FINANCE LIMITED

Piramal

E Caopital & Housing Finance

PIRAMAL CAPITAL AND

HOUSING FINANCE LTD
CIN: LES310MH1984PLCO32639
Registered Office: Uni No-601, Bth Floor,
Piramal Amili Building, Pirarnal Agastya
Corporate Park, Kamani Junction,
Opp. Fire Station, LBS Marg,

Kurla (west), Murmbai-4D0070
=T +91 22 3802 4000
Branch Office: Plot Mo-6, Block A |
sactor-2, Moida, U.P-201 301
Contact Person: 1. Nilcki Kumnar: - 9650606340
2. Pankaj Kashyap - 9136178689
3, Rohan Sawant: - 9833143013

The General Public is hereby informed that
E-Auction Sale Notice— Subseguent Sale
(Gulab Singh - Borrower) advertisament
Published on Thursday 23" August, 2024
in Financial Express (English) & Janasatta
{Hindi) Newspaper in Delhi Edilion

In the notice Reserve Price amount was
wrangly publshed in the publication, instead
of Bs, 1,14.30,000/- (Rs. One Crore
Fourtesn iakh Thity Thousand Only) we
have published Rs, 1.37,00,000/ (Rs. One
Crore Thirty Saven lakh Only) & EMD
Amoent instead -of Bz, 11,43.000-,(Rs,
Eleven lakh Forly Three Thousand Only)
we have published Rs, 13.70,000)- [Rs.
Thirteen lakh Seventy Thousand Cnlyj,
This Motice supersedes any earliar notice
andlor publication 1ssuad by us for
auctioning the Securad Assel and the same
glands withdrawn due 1o technical errors
creptin the earier notice and publication

Date : 14.09.2024 -

Place: DELHI ) tharised Officer),
Piramal Capital &
Housing Finance Limited

CORRIGENDUM

PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

[UNDER RULE 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]
Notice For Sale Of Immovable Property/s Mortgaged With India Shelter Finance Corporation (isfc) (secured Creditor)
Under The Securitisation And Reconstruction Of Financial Assets And Enforcement Of Security Interest Act, 2002

Notice is hereby given to the public in general and in particular to the borrower(s), co borrower/s and guarantor(s) or their legal heir/s representatives that the
below described immovable property/s mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorized Officer of ISFC
(secured creditor), will be sold on 30/SEP/2024 (on “AS IS WHERE IS”, “AS IS WHAT IS” and “WHAT EVER THERE IS” basis for recovery of outstanding
dues from below mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Earnest Money Deposit is mentioned below. The sealed
envelope containing the EMD amount for participating in Public Auction shall be submitted to the Authorized Officer of ISFC on or before 28-SEP-2024 till 5PM
by EMD /Payment will be DD/Cheque/RTGS/NEFT at Branch/Corporate Office. Shop No.6, Upper Ground Floor, C.R. Mall, Church Road, Ram Nagar

Colony,Agra 282002,
Loan Name of Borrower(s)/ Date Of Ty;?e of Reserve |Earnest
Account No. Co- Borrower(s)/ Demand Notice Possession (Under|  price | Money
Guarantor(s) / Legal Amount As On Date Constructive/
Heir(s)/ Legal Rep. Physical)
LAP200006034/A |MR./ MRS. Geeta 30.3.2021 Rs. 475532.99/- (Rupees Four SYMBOLIC Rs. Rs.
P-0429232 Sharma, MR./ MRS. lakh seventy five thousand five hundred thirty |  POSSESSION 4,00,000/- | 40,000/
Satish Chand Sharma |, and ninety nine paise Only)

Plot, South :20 Feetwide Raasta

Description Of Property: All Piece And Parcel Of Plot No. 59a, Devti Enclave Colony, Near Nagla Asha, Khasra No. 1998, 1996, 1997,
1999, 2000, 2001, 2003, 2004, 2005, 2007, Mauza- Poiya, Tehsil - Etmadpur, Agra East: Plot No. 60, West : Plot No. 59, North : Others

HL11CHLONS000 |MR./ MRS. KIRAN 13.4.2021 Rs. 723856.55/- (Rupees Seven SYMBOLIC Rs. Rs.
005049560/ AP- |SHARMA, Lakh Twenty three Thousand Eight hundred |  POSSESSION 6,15,000/- | 61,500/
10113721 MR./ MRS.DEEP CHAND | itty six and fifty five only)

Description Of Property: All Piece And Parcel Of kh no 533, Nandlaalpur, Mouza Naraich, The, Etmadpur Agra UP 282006

Terms and conditions:

make itinadvisable to do so.

by private treaty.

property.

law.

Date: 14.09.2024
Place: AGRA

5) The prospective bidders can inspect the property on 25-SEP-2024 between 11.00 A.M and 5.00 P.M with prior appointment.
6) The person declared as a successful bidder shall,immediately after the declaration, deposit 25% of the amount of purchase money/ highest bid which
would include EMD amount to the Authorised Officer within 24 Hrs. and in default of such deposit, the property shall forthwith be put to fresh auction/ sale

1) The prescribed Tender/ Bid Form and the terms and conditions of sale will be available with the Branch/Corporate Office: Shop No.6, Upper Ground Floor, C.R.
Mall, Church Road, Ram Nagar Colony, Agra 282002, between 10.00 a.m. to 5.00 p.m. on any working day.

2) Theimmovable property shall not be sold below the Reserve Price.
3) All the bids/ tenders submitted for the purchase of the above property/s shall be accompanied by Earnest Money as mentioned above. EMD amount
favouring “India Shelter Finance Corporation Limited”. The EMD amount will be return to the unsuccessful bidders after auction.
4) The highest bidder shall be declared as successful bidder provided always that he/she is legally qualified to bid and provided further that the bid amount is not less
than the reserve price. It shall be the discretion of the Authorised Officer to decline/ acceptance of the highest bid when the price offered appears inadequate as to

7) In case the initial deposit is made as above, the balance amount of the purchaser money payable shall be paid by the purchaser to the Authorised
Officer on or before the 15th day from the date of confirmation of the sale of the property, exclusive of such day or if the 15th day be a Sunday or other
holiday, then on the first office day after the 15th day.
8) In the event of default of any payment within the period mentioned above, the property shall be put to fresh auction/ sale by private treaty. The deposit including
EMD shall stand forfeited by India Shelter Finance Corporation Ltd. and the defaulting purchaser shall lose all claims to the property.
9) The above sale shall be subject to the final approval of ISFC, interested parties are requested to verify/confirm the statutory and other dues like Sales/Property tax,
Electricity dues, and society dues, from the respective departments / offices. The Company does not undertake any responsibility of payment of any dues on the

10) TDS of 1%, if any, shall be payable by the highest bidder over the highest declared bid amount. The payment needs to be deposited by the highest bidder in the
PAN of the company and the copy of the challan shall be submitted to the company.
11) Saleis strictly subject to the terms and conditions incorporated in this advertisement and into the prescribed tender form.
12) The successful bidder/purchaser shall bear all stamp duty, registration fees, and incidental expenses for getting sale certificate registered as applicable as per

13) The Authorised Officer has the absolute right to accept or reject the bid or adjourn / postpone / cancel the tender without assigning any reason thereof and also to
modify any terms and conditions of this sale without any prior notice.
14) Interested bidders may contact Mr. Sudhir Tomar at Mob. No. +91 98184 60101

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above mentioned Borrowers/Mortgagors/guarantors are hereby noticed to pay the sum as mentioned in Demand Notice
under section 13(2) with as on date interest and expenses before the date of Auction failing which the property shall be
auctioned and balance dues, if any, will be recovered with interest and cost from you.

For India Shelter Finance Corporation Ltd Authorised officer.
Mr. Sudhir Tomar at Mob. No. + 91 98184 60101

2 I Form Ho, NG 36
Scrap Sale through E-Auction i i P o
No.: SER/HO-STOROSALE(DSPL)/4/2024-SALE/3  Dated: 12.09.2024 el iskepilb kel
0.. . o digd. 1e.bd. : Balare Lhe Cantral Gavernment,
E-Auction Programme for the month of October, November, | | Northern Region
December-2024. i 1_.'19 mattar of e Dzmnm?s Ak 231:1. ?Flcu-:r'l
. 11314) of Comparess Acl, 2013 and Rusa 30(6)4a) ol
Auction Programme 3rd Quarter 2024-25 e Companies {incorporation) Rules. 2014
—— AND
Division and Depot i fh miatte of POINTER SOFT TECHNOLOGIES
Month | Adra Kharagpur | Chakradharpur |Kharagpur| Ranchi || |PRIVATE LIMITED having ils Registersd affice &l
Division | Depot Division Division | Division || [32! B/M HARI HAGAR ASHRAM, NEW DELH
110044, Inia =~ ... Applicant
Ociober OF 10,2024 1 01.10.2024 09.10.2024 | 03.10.2024 | 04.10.2024 || |Mosce s hesety ghvan to the Ganeral Pubhc that the
o4 |14.102024] 15102024 |  16.10.2024 | 24.10.2024 | 18.10.2024 ] e Hrmoe o e s ancio 1
21102024 | 22102024 23102024 | 29102024 | 25.10.2024 || |ofthe Companies Act. 2013 saeking confirmation of
ataralion of the Memorandum al Associalion of tha
28.10.2024 | 29.10.2024 30.10.2024 {Coempany in bermes of he spectal resclution passed
04.11.2024 | 05.11.2024 06.11.2024 | 07.11.2024 | 01.11.2024 || | he Exlr-ordingry Genersl Mestling hesd o 9
Saptamber, 2024 tp enabde the company 10 changa
P‘-ID'r"EI'I'IbEF _1]_11 2':'24 1?112_['_1:4 j_3_1121:|_24 14112'}2d ':ELE_112D24 ifg Rp;qtﬁ-’pd afice from 'Hahnn:ﬂ c.p|t3|
2024 118.11.2024] 19.11.2024 | 20.11.2024 | 21.11.2024 | 22.11.2024]| [Terrtory of Deini'to Stata of Uttar Pradesh’.
Ay person whose infarest s likely o be affecied by
25.11.2024 | 26.11.2024 21.11.2024 28112024 | 20.11.2024 (| |+e propased change of the registered office of the
\ COMPpAny may Dedyer CeUsg i be debvered orsend
DE.1E.EIIIE4_ _GE.1E.EDE4 04122024 | 0512.2024 | 06.12.2024 e stfam, i it et cilrs et b
o 5 0822024 10122024 11, 42:2024 1122024 1 13,12 20241 [an effidet stating the nature of hizfer inberesi and
ot ZHLL P s e = cr— e ———| l|grounds of opposfion b lhe Regional Directar,
2024 16.12.2024 | 17.12.2024 18122024 | 19.12.2024 | 20122024 Morthern Riagion Bench, B:2 Wing, 2nd Floar,
23122024 | 24122029 31122024 26.12.2024 | 27,12 2024 || |Deendayal Antyodaya Bhawan, CGO Compex:
Hew Dethi - 110003 weihin Tourbaen days af tha dafa
:3-':] 12.2024 of publicaion of this nofice with & copy 1o 1he
NB: Please visit website: www.ireps.gov.in/e-Auction for details ;ﬂﬂ;ﬂ ';,‘ﬂ,'f:':g;!m’: e Al
of e-Auction schedule and Catalogue. maﬂnne:dng:w: —
ey : : Registered Office: 321 B/M Harl Nagar Ashram,
(PR-599) Principal Chief Materials Manager/Garden Reach HEmﬁi.nwu,hm ik
_ Frar and Behall ol
)} South Eastern Railway Pointer Soft Tachnologies Private Limited
WWe serve with a smile %0
Dat 14002024 Sushil Kumar

(IRECTOR) DEN: 03620058
Address: 5, Shasin Nager, &lum T,
Muzafamagar, Ukar Pradesh-247771

CAN FIN HOMES L

i 5, First Floor, Pinnacle T
Garh Boad, Meeru

n-
o

or, Panchsheel Colony, Vaishali Co

02 Phz- 0121-4060006 7625074
Email;- mesruti@canfinhomes.com CIN: LASTI0HAT38TPLCD
See Rule B (1)) POSSESSION MOTICE
(For Immovable Property)

Form Mo, 5

THE DEBTS RECOVERY TRIBUNAL

(942-A, Panna Lal Road,

Allahabad-211002, U.R)

(A of Jurisdiction - Part of Ui Pradkesh)
Summaons for Fillng Reply &
Appearance by Publication

Dated: 04.09.2024

{Summons fo defendant under Section

129{3), of the Recovery of Debts &

Bankruploy Act, 1993 read wilh Rules

12 and 13 of lhe Debls Recowvery

Tribunal (Procedure Rules, 1993)

0.A No., 410 & Year 2023
PUNJAB & SIND BANK, GURU KA
TAL BERANCH SITUATED AT
GURUDWARA GURL KA TAL, DISTT.
AGRA, UTTAR PRADESH - 282007

The undersigned being the Authonsed Officer of Gan Fin Homes Ltd. under the
Securitisation and Reconstruciion of Finandcal Assets and Enforcement of Secuniy
Interest Act, 2002 and in exercize of powers under the =aid Act and Secorty Interest
{Enforcemant) Rules, 2002 issued a demand notice dated 05/06/2024 caling upon the
borrawers- Mrs, Poonam Wio Late Deepak Kumar and all legal heirs of Late Deepak
Kumar (Guarantor) Mr. Monu Sfo Mamchand to repay the amount mentioned m the
nofice being Rs. 12,66, 162/ (Rupess Twelve Lakh Sixty Six Thousand One Hundred &
Sixty Two Only) with further inberest at confractual rates, 18 date of realization within 60
days from the date of the said notice.

The borrower having faded o repay the amount, Notice 1s hereby given be the bormower and
ihe public i general thal the undersigned has taken possession of the propeny descnibed
herein besow in exercise of powers conferred under section 13(4) of the =aid Act read with
rule 8 of Secunty Intarast Enforeamant) Rules, 2002 anthe 11th day of Saptember of the

year 2024, o ppicant
The borrower's attention is invited to provisions of sub-section (8} of section 13 of the Acl Vol

: n i i *| | SHRI CHETAN & OTHER

in respect of time availabla, o redeem the secured assels. Defondant(s)

The borrower in particular and the publicin general is hereby cautioned not to deal with the
propedy and any dealings with the property will b2 subject 1o the charge of Can Fin Homes
Lid. for an amount of RBs. 12,66, 162/ (Rupees Twelve Lakh Sty Six Thousand One
Hundred & Sixty Two Only) and interest thereon,

| Description of the Immovable Property
Houss Mo.- M-968, Pockat -M, (Area Measuring -30.00 Sq, Mis )

Ganga Nagar, Mawana Road, Tehsd & Disst.- Meend, U.P-Pin-250001
Northhy: 06 Mir Wide Road Southby: PlotNo. - M-958
Westby: House Nao, -M-865 Eastby: PlotNo. - M-8567

T,

1. Shri Chetan S5/o Shri Chaman Lal
Rio Amar Magar, Teela Shahdara,
Kuberpur, Agra - ZE2006,

| 2. Smt. Madhu Sharma W/o Shri

Chetan Rie B-1, Kalindi Vihar,
Rambagh, 100 feet Road, Mear
Petha Magari, Agra- 2E2006.

3. Shri Khetrapal Singh S/e Shri Ram

Swaroop Rio House Ne. 13,

Chalesar, Chaugan, Agra- 282006

In the ahove noted application, you
are required to file reply in Paper Book
larm in lour sots along with docuements

Date: 130082024 Sal- Authorizad Officer
Place: Mesmi Can Fin Homes Lid,

and -affidavit (if any], personally or
through your duly authorzed agent or

Al
SMalLL

FIMANCE
B

& BCHEDULED COMMERDIAL BARE.

Name of Borrower/Co-Borrower/

Mortgagor/Guarantor [ Loan Afc No.

(A SCHEDULED COMMERCIAL BANK)

APPENDIX 1V [SEE RULE

13(2) Notice Date & Amount

8(11] POSSESSION NOTICE

Description of Mortgaged Property

AU SMALL FINANCE BANK LIMITED

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC0O11381)

Whereas, The undersigned belng the Authorized Offlcer of the AU Small Finance Bank Limited (& Schedubed Commerclal Bank) under the "Securitization and
Reconstruction of Financlal Assets and Enforcement of Security Interest [Act, 20032 (54 of 2002)] and in exerclse of powers conferred under section 13 (1.2) read with rule 3
of the Security Interest (Enforcement] Rules, 2002 issued demand notice on the date as mentioned below calling upon the borrowers to repay the amount menticned in
the sakd notice within 80 days from the date of receipt of the said notice as perthe details glven in below table:

Date of

Possession

Taken

(Ac Mo, ) L3001061121972390 & 08-hay-24 All that part and parce! of residential/commercial property Land, Building | 10-Sep-24
Le0d10601 1 E1918G6E R, 2!1[!95,{- Suructue and Thotiires Property Situated AL K!‘:rwﬁ!fﬁh.‘ﬁ.l M H?.."'; 07, Mu
Anjali Fab Through It'S Proprietor Vijay Rs. Two Lac Twenty-Two Thousand | No. 28, Kila Na. 16/2{5-1), Vill- Naharpur Kazan, Te. & Dist- Gurgaon,
Kumar [Borrower), Vijay Kumar {Co- Minety-Flve Only & Haryana Admeasuring 7 Marla
Borrower), Smit Senita Devl [Co- Rs. 2507072/
BoaTower) Rz Twenty-Five Lac Seven Thowsand
Seventy-Twa Only 06-May-24

{Afe No.j L2D01&07 14693577 14-May-24 A that part and parcel of residential/fcommercial property Landy Bullding | 10-5ep-24
Chander Pal [Borrower], MawasiRam Rs. 1279533/- Structure and ficbures Property Situated Al- Khewat Mo, 19, Khata Mo, 23,
{Co-Borrower), Pritam [Co-Borrower) Rs. Twahve Lac Seventy-Nine Thousand | Kita No. 7, (7-16) Vaka- lekhopur, Sohna, Dist-Gurgaon, Haryana, Bounded

Nine Hundred Thirty-Three Only 13- | as East - Other Property, West - Other Property, Morth - Road, South - Other

Piay-24 Property Admeasuring 1908 54q. Ft,
{Afc No.) LS0D10607 22244500 15-Apr-24 Al that part and parcel of residential/commercial property Land/ Building, | 10-5ep-24
Laxman [Borrower), Smt.Shashl Bala Rs. 14E7870/- Structure and fiatures Progpriy Siteaetd At- KhewitBhata Mo, 1250 1504,
{Co-Borrower), Harlsh Saini [Co- Rs. Fourteen Lac Eighty-S5even hustkil No. 256 Killa Mo 4/2 (3-0] 5/1 [2-2), Mauja & Th- Sohna, Dist-
Borrower) Thousand Eight Hundred Seventy Only | Gurgaon, Haryana Admeasuring 100 5q.¥ds
12-Apr-24
{Afc Mo ) L9D01060124923256 15-Apr-24 Al that part and parce! of residential/commercial property Landy Bullding/ | 10-5ep-24
Rajesh Kumar Saini (Borrower), Nanragi Rs, 952156, Structure and fixtures Property Sittuated At- Khasra No.31/9 Khewat Khata
{Co-Borrower) Rs. Mine Lac Fifty-Two Thousand One | Ne 153 162, Village- Ehab, Tehsil - Manesar, Distt- Gurgaan, Harvan
Hundrod Fifty-5ix Only 12-Apr-24 Admeasuring 105 Sqyds
(& No. ) L9001060123351362 12-Feb-24 Al that part and parce! of residentialfcommercial property Land) Building) | 10-Sap-24
Netapal Sharma (Borrawer), Anil Rs. 1050526/ - Soructuse and fixtures Property Situated Af - KHASRA Mo 30 19 VILL-
Sharma {Co-Borrower), Smi.Meera Rs. Ten Lac Fifty Thousand Five SILABAFURA, TH & Dist-Gurgacn, Haryana Admeasuring 45 Sqyds, East:
Sharma {Co-Borrower) Hundred Twenty-5ik Only 12-Feb-24 | OTHER'S PROPERTY , Wast: OTHER'S PROPERTY , Morth: RAQD, South
OTHER™S PRCPERTY

[A/c No.) L9001060134772610 14-Jun-24 Al that part and parcel of residential/commercial property Landy Building! | 10-5ep-24
Shevia Carrier (Borrower), Satpal Yaday Rs. 3459536/ - Structure and fixtures Property Situated At Mustil No 37, Killa No 19 Min, vill
{Co-Borrower), Rabul Yaday [(Co- Rs. Thirty-Four Lac Fifty-Wine Thousand | - Kagashera, Tal Vasant Wikar, New Delhi Admeasuring 10 Biswas
Boarronwer) Five Hundred Forty-5ix Only 11-Jun-24
{ASe No.) L30010601 21807675 16-May-24 All that part and parce of residential/fcommercial property Landy Building/ | 10-5Sep-24
Pawan Kumar Sharma (Borrower), Hs. 737367/- Structure amd fintures Property Siteated &% Village Dhaulana Pargana
Smit.ahashi {Co-Borrower) Rs, Seven Lac Thirty-5even Thowsand | Dasna, Tehsil Hapur, Dist- Ghaziabad, Uttar Pradesh Admeasuring 47,64

Three Hundred Sixty-S5even Only 13- | 5g.¥ds.

Play-24

{ae No, ) LS001060126020720 16-May-24 Al that part and parcel of residentlalfcommercial property Landy Bullding | 10-5ep-24
Yours Pizza (Borrower), Ankit Sharma Rs. 4167715/ Structure and fixtures Property Situated At Khasra Mo 196 , Wil - Ukhalarsh
{Co-Borrower), Mahit Sharma (Co- Rs. Forty-One Lac Sikty-5even Thousand | Pargana Jalalabad |, Teshil - Modi Nagar , Dist - Ghaziabad . Uattar Pradesh
Borrower), 3mt.Upasana Davendra Saven Hundred Fifteen Only 13-May-24 | Admeasuring 150 Sqyds
Sharma {Co-Borrower), Devendra
Sharma {Co-Borrower)
The borrower having failed to repay the amount, therefore notice Is hereby ghven to the bosrower and the public in general that the undersigned has taken possession of the
property dewcnibed heraln above mentloned table in evercise of powers conferred an himfher under section 1344} of the sald (Act-2002) read with Aule & of the sald rule on the
date mentianad in the above table. “The borrower's attentlon is Inelted to provisions af sub section (B) of section 13 of the Act, in respect of time avallable, to redeem the
secured assebs” Tha Borrower in particular and the public in general is hereby cautioned not to deal with the proparty and any dealings with the property will be subject to
the charge of the AU Small Finance Bank Limited (& Scheduled Commercial Bank) for the amount and interast thereon mentioned in the above table, e
Place: DELHI Date: 13-5EPT-2024 Authorised Officer AU Small Finance Bank Limited

Registered Office: 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDHWA| E-AUCTION - SALE NOTICE

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD)

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as
Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and originally
incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured Creditor in
exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.
The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 30/09/2024 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform provided
at the website: https://lwww.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor’s website i.e. www.grihumhousing.com

under SARFAESI Act

ROAD, PUNE - 411036. Branch Off Unit: 2nd Floor, Friends Plaza, 52/53, Ishwar Nagar, New Delhi Sale of secured immovable asset
-110030

FORM A

FUBLIC ANNDUNCEMENT
iUnder Regulation & of the Insolvency and Bankruptcy Board of Indla
(insolvency Resolution Process for Corporate Persons) Regulations, 200086)

FOR THE ATTENTION OF THE CREDITORS OF
CELLUGEN BIOTECH PRIVATE LIMITED

RELEVANT PARTICULARS

legal practitioner in the Tribunal, after
sarving copy of the same on the
applicant or his counseliduly authorized
agent after publication of the summons
and therealier (oo appear balore the
Tribunal on 24102024 ai 10:30 A.M.,
failing which the application shall be
heard and decided in yvour absance

. x Reqgi
1 Narme of corporale dabbod CELLUGEN BIOTECH PRIVATE LIMITED Debts Rn:-nwry TEI: I:“tr:}r
2 Date ol ncorparation of corporzle | 8th August 2008 Allahabad

dabibor

3. | Authority wunder which corporata
gabitor is ncarparated ¢ regestorad
Corpowate: Méentity No. [/ Limiled
Liabillty Identification Mo, of
Corporate debtor

a. | Address of e registerad oftice and
principal office (f any) of corporate

Registrar of Companies — Delhi

DEBTS RECOVERY TRIBUNAL
600/1 University Road Near Hanuman
Setu Mandir, Lucknow-226007 (Area of
Jurisdiction- Part of Uttar Pradesh)
Summons for filing Reply & Appearance

s

L3S 100L200EPTET 82124

lnnowE Gowarking, Salcen Ras Vilas, LGE MNeaxt
to Sedect City Walk, Saket District Cenre, Sakel

debtor District, Sector 6, Pushp Vinar, New Delhl - by Publication
110017 {5 per MCA Partal) FORM NO. 5
B | Insolvency commencement date in[11,09.2024 0.A.No. 74 0f 2024. Date:30.04.2024

Summons to defendant under Section
19(3), of the Recovery of Debts due to Banks
and ( Financial Institutions Act, 1993 read
with Rules 12 and 13 of the Debts Recovery
Tribunal (Procedure Rules, 1993)

Original Application No. 74 of 2024

raspect of corparata debior

7. | Estimated date of closure of
insolvancy resolution process

f. | Mame and registration number of the
insolvency peofessional acting -as
inferim resolution prafessional

9. | Address and e-mail of the infarim

10.03.2025 (180 days from the Insolvency
Commencement Date}

Proeli Ghauhan

BB PA-002 P-MNOT 2T 3202320241433
ARA Valid updn: 31-12-2025

Address; B 2 20 K Biock Gandhi Market West

iyt i : YES BANK LIMITED. ... APPLICANT
resalution professional, as|SagarpurMaw Dalki-110046 VERSUS
: :f!-:I;iEIEIrl:':l-'.'.'ilh the Board Email I} csprastichauhani@gmas.com d
10 | Address and e-mai o be used for | Address: 532, 5th Floon, Somdatt Chambes-l M/S VANDANA OVERSEAS and OTHERS.
corrdspondance with 1he interim | Bhikajl Cama Place, New Dethi-110066 ...DEFENDANTS

resolution professhanal Email 1D; ibc.callugenagmail.com 2. VANDANA BAJPAI (/0 DURGA PRASAD

11. | Lastdate for submissionof claims |92 10 2024 BAJPAI R/0 FLAT No: 1005, TOWERC, HOMES
12, | Glassas of crediors, if any, under |NA 121, NEAR PARTHALA CHOWK, SECTOR 121,
clausa (o) ol sub-section (BA) of GAUTAM BUDDHA NAGAR U.P. 201301.

ESCUON, (E), smcarkoned by e 3. SUNIL KUMAR VERRMA (/0 SUKH LAL

R Lol il it ol SO R R/O FLAT No. 1005, TOWER - C. HOMES 121

13. | Mames of Insolvency Professionals |pa NEAR PARTHALA 'CHOWK SECTOR 121'

identified 0 act as  Authorized ' !
Bt oF CalheETr d ciag GAUTAM BUDDHA NAGAR U.P. 201301.

(Thres names far each class) In the above noted application, you are

14 | (2} Relevant Forms and Wb link: required to file reply in Paper Book form in

Two sets along with documents and
affidavits (if any), personally or through

(b Detadls of autharized httpes:Sibhi goin'eshomerdownloads
rapresanfatives am available st Mot Applicaia

your duly authorized agent or legal
practitioner in this Tribunal, after serving
copy of the same on the applicant or his
counsel/duly  authorized agent after
publication of the summons, and thereafter
to appear before the Tribunal on 08.11.2024
at 10:30 A.M. failing which the application
shall be heard and decided in your absence.

Malicg s herety' ghsen (Rl B HonTke NCLT, New Delhi Banch-Y, ordered ke cammencemant of
Uill'rﬂl'ﬂh!' |I'IS-I.'I'.‘|E'|"IE':.' Fegnlifon Procass ol the ';.:I'-!"'JQET'I Bivlech Privale Limited vioe £5 order daled
14082024

Accordingly, e Cradilors ol Ceflupen Biobech Frivale Limaled,, are hereby called upan 1o subenil Sher
clains with proof on o bedons 02,10 2024 % e Interim Rasalution Professlona gt the address mendoned
egainst Eminy Mo 10 ondy

The financal crediane shall submit thelr claima with proof by electronic means anly. Al alher rredtong may
subemi tha claims wih |.'I!'l:l:lr||'| persan, ay |:l:li.'|l:l'tl'_l' elaciranic maans.

Summigsen of [ase o miskeading procta of daim shall aliract perafies Sd/-
Preeli Chauhan

Imtarim Resobution Professional

IBBIPA-D02/1P-NO1273/2023-2024/14331 Registrar,
IBBI Rey. address: R Z 20 K Biack Ganchi Market, Debts Recovery Tribunal.
[eate 14,009,204 Wast Sagarpor, Mew Delhi-110046 LUCKNOW

Place: Ded| ibe cellugenigmail.com, capreslichavham@gmail.cam

Lfﬂ Union Bank J:TENR -GN -G IE

glorerer da

W e

Motice under Section 13(8) of the Securitisation and Reconstruction of Financial Assets and Enforcement
of Security Interest Act 2002,
NOTICE TO THE BORROWER INFORMING ABOUT SALE (30 DAYS NOTICE) RULE 6 {2)/8 (6) OF SECURITY
INTEREST (ENFORCEMENT) RULES 2002

Uriian Bari of lndia, ARE Branch, the securad creditor, caused a demand notice dated below under Section 13(2) of e Securlisation and Recanstruction
of Financial Assals and Enforcement of Security Interest Acl 2002, caling upan you fo-pay the dues wihin the ime stipulated therein. Snce you faled to
comply the said nofica within the penod stipulated, tie futhonsed Officer, has taken prssesson of the secured assets under Section 13(4) of the Act read
with Role & | & of Secunty Inbenast {Erdorcemend) Ruies, 2002 on below mentioned daba. Even aier teking possession of the sacured assed, you have nol
padd (e amount due 3 bank, A= such, it has bacome necassary to sal (ha below menticnad property by holding pubic @-awchon aftar 30 days from the
date of publcation of this patice through calne mode. The date and fima of a-auction alng wilh tha Resans Prce of tha proparty and tha detais of tha
sarvda promoer, n which the e-auction 1o be conducted, shall be informed %0 you sapasately. Thereborg, I you pay the amount due % te bank slong with
subsaquant (ntarast, cosls, charges and expensas incured by bank before the date of publication of sale nofce, no Turtber achon shall be laken for sake
of $he property and you can redesm yalr propery &5 stipulated n Sec 13 (8) of the Act. Details of the Acoaurts are as folows:

| Dumang! Poss-
5. Borrower/MorgagorGuaranion : ® 2 : EHTDH
ey iy s iy Description of Properties ﬂ;:;n et

Al that part and parcal of EM of Land & Buikiing Residential House situated |
#l Mapar Palika no 6, Mauza Miak Khan Jahapur presently known as

1. | Borrower- 1) M's Humera Bangle Suppliers, Through
Prop- Hal Vahid, And.- Chatd Wala Kua, kmembada

o | ru
; : ] | =
Proposal No. . Nature of EMD Dateand | Known Firozabad, 2) Me, Haji Vahed Sio Mr. Haz Asaar All | Kashmin gale Firozabad, Area- 2025 5q feet Le 18812 sg mir, in the name | w3 | og
,?l Customer Name ge:n?nd dN°t'Ze Datetarlnad Possession Description of Property {D} Reserve "o EanDp £+ | Submission Incremental l:srgsgtl}tgn time of %ncurrpbrancegé Guarantor- 1) Mrs. Nasreen Wio Mr. Hajl Viahid,| of Mr Wahid Hussain, Mrs Nasreen Begum, Mr Zahid Hussain & Mr zake| S | 2
' {A} utstanding Amount {B) {C} ) (10% ofRP)MF} |~ gate gy | Bid {H} Date & Time {}| Auction {J} |~ any (K} 2| Mr, Zahid Hussain 3o Hazi Asgar Ali, 3) Mr. Zakir| Hussain, Bounded as; East- Gali wide 12 feef, West- House of Kayum,| «~ | &
1 |Loan No. Notice date: 06/11/2023 5 All That Pice & Parcel Of Freehold Residential Plot No.| o oa 26504/ | Rs. 2.37,620.3/- Hussain S‘o Mr Hazi Asgar .n.h, Hedd. ;r al- House| North- house of lani, South- Gai wide 12 feet
HL/0179/H/17/1000 | Total Dues: Rs. 748633.30 Unspecified Land Measuring 156.00 Sg.Yds. Khw Kht No| 1~ & /099 RU s To L akh Mo. 6, Kashmri Gatz, Mauza Misk khan jahour
18 (Rupees Seven Lakh Forty 175mst No16 Kila No 16/26-1424(6-0) 258-0 Mst No17 Kila (RuPees Twenty Tphmy S Firtzabad
g?)rhotja g?1°g°we’) Eight Thousand Six Hundred _ N020/21-1721/14-10  Mstno  22KILANO1/11-18261- ree -k Thousand Six | 2710912024 23/09/2024 | 30/09/2024 2.| Borrower- 1) W's lma Bangle Store Through Frop | 1)4a) A that part and parcel of Properfy being house na 240, situated at Gali| » | =
ingh | Thirty Three Paise Thirty Only)| Physical | OMSTNO23KILANO 4/25-1358-06/14-87/10-325/21-18waka | ¢ et S e Twon 10,000 yam - apm)| (11 AM-2Pw) | NI - Hajl lsrar i 7, A - Sheetal | Mo, 13, H inur Distt Firozabad, Area- 750 sq | el = | S
(Co : . Thousand Two | Hundred Twenty |Before 5PM ( ) Mir Haj lsrar 5D Late Ahria-: Hussain, Add - Sheetal | No. 13, Hazipura Rasooipur Distt Firazabad, Area- 750 sq feet, in the name| = =
Borrower) p;layalble ason 06/11/2023 glong Mouza Bhaupur Faridabad Eas_t:- Dharamwati West:- Hundred Three | and Thirty Paisas Khan Road, Frozabad, ) Mr Hai lsrar Sfo Late | of loba Hussain & lsrar Hussan, Bounded as; East- Remaining Part ofl & | ed
Pradeep Kumar W|th.|nt(lerest@ 13.80 p.a. till the Property Of Madan North:- Dayakishan South:- Gali 6 Ft. only) Only) Rktiak Husain, 3) Mr Heyi tsam St Late Akhiak | Property of Ibram Hussain, ‘West- Property of Bashir, North- House of Mohd| 35 | 2
(Co-Borrower) realization Husan, 4) Legal Helrs of Mr Haji lkrami 3o Labe | Hanif, South- Public Road |8

Akhlak Husain- 1. Abdullaha, 2. Ubaidullaha,
3. Shufiya, 4. Alishaa, 5. Faz. 5) Lega Heirs of
Igbal Hussain Slo Akhlak Hussar: 1. Farena Begum
Wia Mr lgba Hussam, 2 Intezar Hussain, 3, Tikbar
Hussain, 4. Azhar Hussain, 5. Imbyaz Husgain,
£ Saifudah Hussain, 7. Naved Bang, 8, Safia Bano
8. Saifullah Hussan, 100 Mujalfa Bano, Add. of all-
Housa Mo, 262, Hazpura, Gali Na. 10 Firozabad

The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy
himself/herselflitself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder.
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgaon
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person —-Dharni P, Email id- dharani.p@c1india.com Contact No- 9948182222. Please note that Prospective bidders may avail
online training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd”, Bank-ICICI BANK
LTD. Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 27/09/2024 and register their name at https://www.bankeauctions.com and
get user ID and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent
self-attested hard copy at Address- 2nd Floor, Friends Plaza, 52/53, Ishwar Nagar, New Delhi — 110030 Mobile no. +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com.

For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 15 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Date: 14.09.2024 Place: Faridabd Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd)

financialexp.epapiin. v @ @

1) {b) Al that part and parcel of Property baing house no 240, sifuated at Gali
Mo. 13, Hazipura Rasooipur Distt Firozabad, Area- 750 sq feed, in the name
of [kram Hussam & Islam Hussain, Bounded as: East- House of Skandar
Bux, West- Propery of kgbal & lsrar, Mot House of Mohd Hanf Akiag
Hussain, Soush- Pubiic Road

2) Al that part and parcel of properly bemg house No. 5331, 2t Mohalla
Hampura, comprizad in khasra no 115 & 117, meuza Rasoolpur, Distl
Firazabad, Area-141 5q mir, in the name of [srar Ahmad, Bounded as:
East- shamimaza, Wesl- Sagir, North- Swagat Sahab, South- Gal

Authorised Officer, Union Bank of India

Date : 14-00-2024

Place: Agra
New Delhi
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14 e, 2024

PUBLIC NOTICE
I the mattar of the Companies Act, 2013, Saction 13(4)

and
Im the rvatter of tha Rule 3006) (a) of the Companies (Incorporation] Rules, 2014
| .

In the matter of FASTINFD EXPERTS LLP (LLPIN: ACC-3210) having (15 Registerad
Office Mo 202-4 Second Flopr, Bazant Complex Veer, East Dedhi, India, 110092
........ Applicant

I g fofdres
¢ YES BANK i arafor o o v, aif e qoi e

WldTRsT $%C, H98 400055 AT PRI @i 1,/9, gAY HTd,
gRe ged TR, feeli—110008 | JSMTEE: www.yesbank.in

3rge ol Y ot 3 et gaar
T oAl & gfengferaRoT SR gAfmier dor gferfa f&d gac srfSfzs, 2002 &

Motice s hereby given 1o the General Public that the applicant Company proposes (o
make application fo the Central Gowvernment, Hegional Director, Eastern Region,
Ministry of Corporate Affairs, Delfi under Section 13 of the Companess Act, 2013
seaking confirmation of alleration of the Memorandum of Association of the Gompany
[ terms of the special resalution passed at the Board Meeling of the members hedd on
2iah Angust; 2024 to enable the company o change its Registerad office from 1he
state of Delhi tothe State of Uttar Pradesh.

TR S

Date: 28/08/2024
Place: Delhi

For and on behall an the

FASTINFO EXPERTS LLP

80y-

(Deepak Kumar Singh) Designated Pariner
DIN: 10198117

reStier Igivum
[wra fearen qor feenfaan Wea (hiuiie atmar & fau fearer wwrer uferan)
fafram=, 2016 & faf@® T 6 & starid]

# e IR e fefes

weiftr feremor
HIHE FHOTERE Hl AT # Regen TR TEde faftes
| widite RUHRE % A 1 1 12.05.2010
3. g iferT A Siia FE FOERE | e TR - fewelt
| J 1 % i
4. | FliRe Y59 TR FERE F1 | U15400HR2010PTC040521
| fafiee afafae! weed |

5. U FHITRE o Usiiehd R q

N =

| ge hrEferd (A I ) Hwar | 9, 122007
6. | HINE HUTYURS o ded § feamen sTRY | 12.09.2024
| B i fafa |
7. | fearen yEara Uik < WHYA 6t 11.03.2025
gt fafer
8. | iR R WA AW, TSR S, | o Wy T S ush W
m e HfR & w9 A IBBI/IPA-002/IP-N00447/2017-2018/11237

9. oS & 7 ol SART FETd YRFYAC | SNSARGT <1 TaT: T . 23, SIUH, T sileh, A=Y |

wdl Td gt -2, e 49, Tie1 TS, d, TRAM 122018
A MLt cssandeep@live.in
10| SFART TS TRAYTE % W AR % o | USER ST AT 109, WO del, T R el 19
6 €14 el Ial qen $iet T T A, TE fSee-110001 THER H EHA
MEEN : cirp.rissala@gmail.com
1. 2 S e st ff 26.00.2024
12, ST AR FE A, R 21 F I oy A
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